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titi

on
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ve 
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y 

her
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Sta
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ma
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e 

Din
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, 
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Ye
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ST 
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1 
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AF
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Niry
 K

u 
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Ori

gin
al 

Ap
plic

atio
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enc
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d 
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th. 
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En
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h. 
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tran
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es 

in
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ge 
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Tri
bun
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al 
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en 
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bun

al 
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n'b
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Page
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S
h
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the best

 of
 

m
y 
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o 
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ed 
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ANAN 

Serial No. 1639 

TN:- 1664 

BIHAR 

Serial No. 1639 

Date 15/03/2013 

[Signed] 

Anan Translations 
Annexure- A/1 

Certified Translation 

Rajender $hgh Negi 
Advocate 

Dehradun bistrict 
Reg.No.19(01)2t21 

OF UTTAR 

Eradicating the language barriers 
(ISO 9001:2015 CERTIFIED) 

INDIA NON JUDICIAL 

|Emblem of India] 
Rs. 1000 

ONE THOUSAND RUPEES 

INDIA 

Vijay Kumar Sipahi 

[Emblem of India) 
Government of Bihar 

District Registry Office, Khagaria 

Summary of Endorsements 

9 NOV 2024 

This documet was presented by Shairun Khatoon for registration on dated 15/03/2013. (Not Readable) 
In this [illegible] Stamp fees and Rs. 13954 registration fees other fees were paid. Document was found 
acceptable. Not readable]. The execution of this document was acceptced in my presence and names, 
photo, thumb impression and signature is taken below. Today it is registered and kept in total 7 page as 
document number 1627 in volume number 20 of book number 1 from number 489 to 495. 

Token No. 1064/2013 

[Stamp) 

NA 

Name of Seller : fillegible] Shairun Klhatoon Husband Muslim Miya resident of Kulhariya Police 
station Parbatta District Khagaria and Raushan Aara Husband Md. Kalam Uddin Resident of 
Didhaun Police siation Beldore district Khagaria and Julekha Khatoon Husband Rauf Resident 
Chaudhali Police Station Beldore district Khagaria and Sulena Khatoon Husband lam Ali 
Resident of Gandhasun Police Station Beldore district Khagaria and Noosi Khatoon Husband 
Qayum Resident of Rusonk Police Station Morkahi district Khagaria and Bibi Bulbul Khatoon 
Husband Md. sd Resident of Puraini District and Police Station Madhepura. Indian 
Farmer/Rur OTAR 

Book No. 1 Deed No. 1627 

RANS 
Regd No. 

251 

TN 003188 

Dinesh Chand Prasad Sinha 

Mobile:+918285535369, +919205441391 

K935923 

NOL 

Registration No.: 251 

Dced No. 1627 

[Thumb Impression] 

Registration Officer 

District Sub Registrar, 
Enblem of India} 

Khagaria 

Branch Offices: Rohini (Delhi) and Kundli, Sonipat (Haryana) E-mail: hello@ananenterprises.com, Skype: info@ananenterprises.com Website: www.anantranslations.com, www.ananenterprises.com 

35 

Head Office: 504, 5 Floor Padma Tower 2, Rajendra Place, Central Delhi, Delhi-110008 (INDIA) 

(3) 

and 

Shairun 

Khatun 

wrote 
the 

documen 

(or 

deed) 

and 

received 
the 

full 

amount 
of 

money. 

After 

reading 
the 

document, 
she 

heard i 
an 

undersood 
its 

contents 
and 

Mirtunjya 

Kumar 

Yadav 

(illegible] 

Mirlunjya 

Kumar 

Yadav 

Mokran 

created 
the 

sign. 
On 

15.03.2013 

For ANAN TRANSLATIONS 

Prop./Auth. Sign. 
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Seal Nóe1639, 

faRI BIHAR 
Serial No, o6f 

Ralendersoh egi Adbssie 
Dehradun Gisric 

Reg.No.19(91)2%)3 

UTTARE" 

1399199RI9R30R8818881888188680� ROURIT0RIRiANDEANoN?JUDi 

a 

/2013 

ONE THOUSANDAVPES 

RANS 
E Regd No. 

251 

.K 935923 
Deed No. l1fey q. 2a19 

For ANAN TRANSLATIONS 

Prop./Auth. Sign. 
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ANAN 

BIHAR 

Tiype of Document: Sale Deed 

Khata: Khesra: Land:- North 

94= 225= 114 

Anan Translations 

OTAR 

Name of Seller: Dheeraj Kumar Son of Deenkar Prasad Yadav Resident of Post [Not 

readable] Purliva Poiice Station Parbatta District Khagaria. Indian Farmer. 

Rajender Siggh ic: 

Eradicating the language barriers 
(/SO 9001:2015 CERTIFIED) 

Kovocate 
District 

K1s(01)20G| pehraf 

INDIA NON JUDICIAL 

Agreed Amount/Value of the land: Mo. 6,50,000/ Six Lakh Fifiy Thousand Rupees 
only: 

Certified Translation 

(Emblenn of lndia] 

Land Deiail: Fourteen Katha Cultivatable lands with the full right. illage Pargana 

Farkiya Police siation and block Parbatta Sub registry Gogri Sub Registry and 
District Khagaria Tauji No. 525 Police Station 364 Awar Jamindari Bihar 

Government tax [illegible] rupees except the remaining 141069. 

FIFTY RUPEES 

Form - 61 

Rs. 50 

Vijay Kumar Sipahi 

[Stamp] 

INDIA 

South: 

Ninety Four- Tvo Hundred Twenty Five One Hundred Fourteen 

Road= Allauddin= 

19 NOV 2024 

East: 

Resident= 

Regd No, 
251 

West: 

District sub Reeistrar. 

(Emblem of India] 
Khagaria 

Mobile: +918285535369, +919205441391 

Md. Taslim Partner 

PW. Allauddin Miya 

C937723 

Head Office: 504 5" Floor Padma Tower 2, Rajendra Place, Central Delhi, Delhi-110008 (INDIA) 

Branch Offices: Rohini (Delhi) and Kundli, Sonipat (Haryana) 
E-mail: hello@ananenterprises.com, Skype: info@ananenterprises.com 

Website: www.anantranslations.com, www.ananenterprises.com 

Registration No.: 251 

[Ihumb lnpression) 

Thumb inypression] 

(Thumb Impression] 

ITunb Impression] 

37 

[illegible] 

(37 

[Signed) 

For ANAN TRANSLATIONS 

Prop./Auth. Sign. 
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O50 

far $IHAR, 

Advcate 
!Dehradun Distrct 
Reg.No.19(01)200t 

UT 

IRGIRIRJRcp 

TARI 

INDIA J 
INDIANONUDIGIA 

EIFTY 
CRUREES 

Bs.50 

RANS 
Regd No. 

251 

SNO 

(31) 

c'937723 1S-3-2°13 

For ANAN TRANSLATIONS 

Prop./Auth. Sign. 
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ANAN 

BIHAR 

(Sigk 

Anan Translations 

Hvucute 
ADehran Disse: 

Reg.No.19)2, 

UTTAR0 
Certified Translation 

Eradicating the language barriers 
(ISO 9001:2015 CERTIFIED) 

INDIA NON JUDICIAL 

(Emblem of Indial 

19 NOV 2024 

Tiile: Bwer has purchased and received the ownership of this land by sale deed dated 7.6.78 

resident of Gogri which book no. 25 page 573 /4 to 576 document 3319 year 1978. Suchinder 

Chaudhary So Gaya Chaudhary and Rammay Chaudhary Slo Hiyalal Chaudhary Rlo Kanhaiya 

Chowk Govindyur Police Siation Parbatta District Munger Vs. Husband Mokish. (Not readable). 

That Husband Seller 1) Verbally given the land l as marriage dower (Den Mahr). Since her 

husband 1) is umwell and unable to walk, Seller is in great need of money for her personal needs 

and her husband's treatnnent. 

Rs. 50 

FIFTY RUPEES 

INDIA 

[Mlegible] 

(Stamp) 

ARANS 
Regd No. 

251 

Mobile: +918285535369, +919205441391 

Registration No.: 251 

C937724 

District sub Registrr, 
{Enblem of Indial 

Khagaria 

Head Office: 504, 5 Floor Padma Tower 2, Rajendra Place, Central Delhi, Delhi-110008 (|NDIA) 

Branch Offices: Rohini (Delhi) and Kundli, Sonipat (Haryana) 
E-mail: hello@ananenterprises.com, Skype: info@ananenterprises.com 

Website: www.anantranslations.com, www.ananenterprises.com 

39 

[Thumb Inpression/l 

(Thumib I»pression) 

[Thumb lmpression] 

For ANAN TRANSLATIONS 

[illegible] 

Prop./Auth. Sign. 
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650 

faTR BÊHAR 

Rahder Singt, Mei 
Advoca Dehradun Distri* 

Reg.No9(01)235, 

RGIRTrs 

UTTAR 

INDIA 

INDIA NON JUDICVAL 

(iNOIA 

AN 
RAN S 

Regd No. 
251 

EIFTY 
CRUPEES 

NO 

Rs50 

9377 

ForANANdRANSLATIONS 

Prop./Auth. Sign. 
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ANAN 

Md. Taslim 

Partner 

Full signature of witncss 

Mrityunjay Kumar aday 

15-3-2013 

GOVT,O 

Anan Translations 

It 1s certified that in pursuance of order issued by Registration, Excise and Prohibition 

Department, Bihar Patna, letter No, /MI-103/2010-2627 dated 06.09.2010, in the sale deeddonation 

deed exchange of land in urban/rural areas etc.. we both the parties hereby declare that the sight map 

Signed and verified by us is completely correct and all the plots, houses falling within the radius of 50 

meter (in urban area) and 200 meter (in rural area) of the land in qucstion for registration have been 

found to be untrue on the date of registration, then all 
correctly shown. If any description in this 

responsibility for it will be on me, the buyer and the seller. 

OTAR 
3RalergehShdh egi 

[signeda 
Certfied Translation 

Dehrdnpistrlct! ivocate 
Reg,No. 19(01)200: 

Eradicating the language barriers 
((SO 9001:2015 CERTIFIED) 

Office of the District Sub Registrar (Khagaria) 

SIGHT MAP DECLARATION CERTIFICATE 

Land proposed for registration (document number/date): 

PWD Road 

Dheeraj Kumar 

15-3-2013 

Full Signature of Buyer 

225 

Allauddin Miya 

19 NOV 2024 

Head Clerk 

Full signature of the seller 

District Sub-Registry Office, Klhagaria 

Shairun Khatoon wife of Mrityunjay Kumar Yadav 
15-3-2013 

RANG 

Regd No. 
251 

E 

ON 

Mobile: +918285535369, +919205441391 

Registration No.: 251 

Branch offices: Rohini (Delhi) and Kundli, Sonipat (Haryana) E-mail: hello@ananenterprises.com, Skype: info@ananenterprises.com Website: www.anantranslations.com, www.ananenterprises.com 

[llegible] 

Head Office: 504, 5" Floor Padma Tower 2, Rajendra Place, Central Delhi, Delhi-110008 (INDIA) 

42 

District sub Registrar, 
(Emblem ofindia] 

Khagaria 

For ANAN TRANSLATIONS 

Prop./Auth. Sign. 
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ANA 
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Regd No. 
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yat 1/41 

o13 

ForANAN TRANSLATIONS 

Prop.JAuth. Sign. 
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